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have been granted certifteates for 
naturalisation upto the same period! 

TIle MIBI8ter of B_ Main (Sllri 
O. B. Pu&l: (a) 87. 

(b) 77. 

Publk 8ehoela 

1915. PlUldlt I. P. 170&11IIII: Will the 
Minister of Edueatloa be pleased to 
state: 

(a) the number of public schools in 
the country; 

(b) the number of bo)'l studyin, in 
each of them; 

(c) the number of merit scholar· 
ships liven to boys studying there; 

(d) the percentage of amount .pent 
for boys in these insUtutions; and 

(e) how does the expenditure per 
head compare with the expt>nditure 
in schools of the same slandard in 
other categories? 

The Mlalster of EdaraUoa (Dr. IL L. 
SllrlmaU): (a) 20 (This includes all 
public schools which are members of 
the Indian Public Schools '".onferenee). 

(b) Information is not .vaJlable. 

(c) 328 (274 boys and 55 lirls). 

(d) and (e). This information i. not 
available. The Government of India 
are not paying any grants·in·aid to 
these ""hoob from 1858·59. 

~ of eoaltnaetleu wort< la 
IlaDlpar 

1 .... SIlrI L. Aellaw S ..... : Will the 
Minisler of B_ Main be pleued 
to state: 

(a) whether it is a fact that con· 
Itruction oC Government buildincs in 
Jllanlpur was IUlpended In the 1st 
week of March 1960 due to non· 
availability of cement and .t""l; and 

(b) if 10. the reuons therefor? 

TIle lIIIDIIter of B_ Main (8IarI 
O. B. PaId): (a) and (b). Construc-
tion of buildings in Maaipur was DOt 

suspendrd at any Ume for want of 
sleel or cement. 

Ceutral Soelal Welfare Boar" 

1111. SIlrI A. M. Tar": Will the 
Minister of EdaeaUou be pleued to 
state: 

(a) the State-wi.. break·up of 
Irants or other financial aid liven to 
variou. institutions by Central Social 
Weifare Board since its inception; 

(b) whether any grants have been 
made to Andhra Mahila Sabha 80 far; 
and 

(e) If ao, the details thereof? 

The Mtnlster of EdueaU .. (Dr. 11:. L. 
8Ilrl ... all): (a) and (c). A statement 
livinl the requisite information i. I.id 
on the Table. [See Appendbr: m. 
annexure No. aJ.l 

(b) Yes, Sir. 

Clerk. allll A8IIstaDts 0 ..... 
ExamlDaUou 

18 ... Shrl BaUl Oarlb: Will the 
Mini.ter of HOlDe Main be pleased 
to .tate: 

(a) whether there il any proposal 
to hold the Clerks and Auistantl 
Grade Examination durin, 1960; and 

(b) if so, when? 

The MIDiRer 01 Sta&e ... the MIDla-
trJ 01 11_ Main (SIlrI Dalar): (a) 
and (b). It is not proposed to hold the 
Assistants' Grade Examination durin, 
1860. The question of holdinll the 
Clerk,' r ~ Examination in 1960 II 
.1iI1 under consideration and if It I. 
decided to hold the examination, an 
announcement in thi. regard will be 
made I>y the Union Public er ~e 
Commission. 

Aid fro.. the Uulted Nation. Spedal ...... 
1117. 811rl P. C. a.-Ja: Will the 

Mini,ter of Plaaulle be pleased to IIlate 
the extcnt 01 aid from the Uniled 
Nation. Special Fund that iA likely 10 
be n!Ct!ived by India durllllli the Third 
Five Year Plan! 




